Annexure-7

Name of the Corporate Debtor: Ecstasy Realty Private Limited; Date of commencement of CIRP: 9 March 2026; List of Creditors as on: 14.07.2026

List of operational creditors (Government dues)

(Amount in INR)
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1| The Assistant - 15.05.2026 8,82,47,336.28/- | - Unsecured | NO - 8,82,47,336.28/- | Clarification
Commissioner, sought vide
Division III CGST email.
& Central Excise However, no
response from
the Department.

General Notes:

1. Claim from an operational creditor has presently not been admitted due to lack of adequate information and / or supporting documentation and is still under verification. As per
communication with the operational creditor, this amount may be admitted at a later date subject to additional information and / or supporting documentation being provided by the creditor.
2. Claims that are admitted may be subjected to further substantiation / modification depending on further developments and the basis of additional evidence, information or clarifications.




